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CENTRAL AD niNI STRATI UE TRIBUNAL
PRINCIPAL BENCH

0.A, NO. 686/1996

Neu Delhi this the 20th day of fiay, 1995»
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HON'BLE SHRI 3USTICE A. P. RAVANI , CHAlRFftfl
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HON'BLE SHRI K. fUTHUKUMAR, f£(»1BER (A)

n, L, Sharma,
Administrative Officer-H,
Posted under Chief Engineer
Chandi flandir,
presently under Garrison
Engineer (A .F ,) ̂
Tyghlakabad,
Neu Delhi,
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App'iica nfc
■; ' .vL,

(  By Shri D. S, fhhendru, Advocate )

-\^ersus-

1 Union of India through
Secretary. I^Unistry of
Defence, South Block,
Govt, of India,
Neu Delhi. ■ ; 'V'

.  ii';
i

2. Cngineer-in-Chief,
Army Headquarters (DHQ) ^
Neu Delhi-noOOl . HaspoRdant-3

( By Shri V, S, R, Krishna, Advocate ) :V»
:S■i ?
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;S- ■:

ORDER (ORAL)

Shri Justice A, P, Ravani - ' , ■

The'applicant is serving as Office Supeript
Grade-I in the office of respondent No,2fe, that in

^ ■ ' ' -T-X '■

Engineer-in-Chief, Army Headquarters, Nau Dpihl, ;;

On promotion to the post of Administrative Offiooi; ;

Grade-II he has been ordered to be transfDrrsd to M

Chandi Pbndir from Neu Delhi, The applicant fins.
;:M" ;

challenged the legality and validity of this ordsr -b ' i
:v>: :

of transfer by filing this 0,A, Before approochi > :

•jiT'this Tribunal, the applicant did make represent atiotVi't

However, that representation has not been cpnsicorv; '
on merits and the same has been rejected on the .  ̂ ,

a

ground of limitation as per order dated fbrch '■y:

1 996 .
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.y 2. The applicant has filed this O.d. on Ap-:
1996 and also prayed for interim relief. This
Tribunal has stayed the operation of the impygneo
orderby order dated April 3, 1996. The interim
order has been extended upto 3uly 19, 1996 as
par order dated l*lay 10» 1996,

3. Today uhen the application came up for hearimi
ue have heard ,the learned counsel appeatrng for (.no ■
parties. In our opinion, the application is •fj'A / '
capable of being disposed of by giving the foliouiN|;:J.;
directions 5- '

l) The applicant shall furnish two copies o
the .0,A. .latest by l^y 22, 1 995,
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2) Registry of the Tribunal shall send a
of this order together uith copy of the
application to the respondents,

3) Respondent No,2, that is, ElnginBer'f»in=--r:i6f
Army Headquarters, Neu Delhi, is dirsctDd fc ti
consider this application itself 'dS rppis

tation made to him and decide the same IctQy.y

by June 7, 1996 , Respondent No,2 shall pasa
reasoned and speaking order,

a) The decision that will be taken by rcspondefit j
•  No,2 shall be communicated to the applicant

'  "a; Aa

uithin three days from the date of the dpciOi.p||i
by registered A/D post and also by ordiru-iny
post under certificate of posting

5) Respondent No.2 shall consider the represofitiSt|
i

on merits in accordance uith lau without ir>
■  ''fuay being influenced by the fact that tliio
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application has been disposed of by issoing

directions as stated above.

6)

]K^ -
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The respondents are further directed to trsat S 4-

the applicant as being an officer at the offices

of Elngineer-in-i^hief, Army Headquarters, . ■ .
:  ■Delhi and pay him due salary till the disposSlrf

of the representation. "i
,  ■ '~=

7) In the facts of the case, it is directed thet

the impugned order of transfer shall cot bo

implemented upto July 19, 1996 as dirocted

by this Tribunal in its order dated Tfe-y

1996.

4, Subject to the aforesaid observations and

directions, this application stands disposed of.
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(  K, rijthukumar )
flsmber (A)

( A , P, Ra^a ni }
Chairman
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